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Central Admlnlsfraftve Tribunal
Princlpcri Bench, New Delhi

O.A.Nos^650, 2995, 2851, 2649, 3098 &2850 of 2004
\

Wednesday, this the 16'̂ " day of January 2008

Hon'We Shri Shonker Rc^u, Member (J)

OA 2650/2QQ4

1. Naval KIshore

s/o Shri Bhutol Rajak ^
c/o Shyam Prosed ^
CVD Pump House
Family Quarters, Polam Colony
New Delhi-45

2. Shri Vishnu Dev Prasod
s/o Shri Vosudev Pal
c/o Shyam Prasod
CVD Pump House .
Family Quarters, Palom Colony
New Delhi-45

3. Shri Sukh Nondan
s/o Durbalii(760/3A)
H.No.RZF-760/3, Goii No.3
Raj Nagor-ll, Palom Colony
New Delhl-45

(By Advocates: Shri M.L. Chawla &Shri G.D. Chawla)

Versus

1. Union of India through Secretary
Ministry of Defence
South Bbct<, New Delhi

2. The Director

PMO-DIPAC

^ . CVD Complex,
Delhi Contt, New Delhl-10

3. Joint Secretary (Trg) & CAO
Ministry of Defence
South Block, New Delhi

..Applicants



/

4, Chief Admin, Officer

Defence Image Processing Z. Analysis Centre
CVD Complex, Delhi Canlt.
New Delhi

..Respondents
(By Advocate: Smt. Meenu Mainee)

QA-2995/2QQ4

1. Shri Rom Gobind

s/o late Shii Slta Ram

House NO.R2-58

Gall No.5 Kallash Purl

New Delhi-45 -s..

2. Shri Ant Ram

s/o Shri Ma than

H.No.R-50, Mohan Garden

New Delhi-18

3. Shri Narayan Singh
s/o late Shri Shrlchand

r/o R2-98, East Sagar Pur
^^levv^ Delhl-45

4. Shri Balwant Singh
s/o late Shri Amar Singh xj
r/o J-13, '\/ishnu Garden

New Delhi-18

5. Shri Deepak Kumar
s/o Shri Narayan
r/o RZ-99, East Sagar Pur
New Delhl-45

..Applicants
(By Advocates: Shri M.L. Chawla & Shri G.D. Chawla)

Versus

1. Union of India through Secretary
Ministry of Defence
South Btock, New DelN

2. Joint Secretary (Trg) & CAO
Ministr/ of Defence
South Bbck, New Delhi



PC

3. The Director

PMO-DIPAC

CVD Complex, ..
Delhi Cantt, New Delhi-10

4. Chief Admin. Officer

Defence Image Processing Analysis Centre
CVD Complex, Delhi Cantt.
New Delhi

(By Advocate; Smt. Meenu Malnee)

OA-2851 /2Q04

1. Shri Shorat Kumar
s/o Shri Bekharl Behra

c/o PMO-DIPAC

PO Bag No.2
CVD Complex. Delhi Cantt. 110010

2. Shri Mathius Toppo
s/o Late Shri Simon Toppo
r/o Sen/ant Quarter No.21
Subroto Pork Extn. Delhi Cantt. 110010

3. Shri Sonu

s/o late Shri Sunder Lai

r/o CVD Famify Qr. 300/11
CVD, Delhi Cantt. 110010

(By Advocates: Shri M.L. Chawig &. Shri G.D. Chawla)

Versus

1. Union of India through Secretary
Ministry of Defence
South Block, New Delhi

2. Joint Secretary (Trg) & CAO
Ministry of Defence
South Block, New Delhi

3. The Director

PMO-DiPAC

CVD Complex,
^ Delhi Cantt, New Delhl-10

.Respondents

..Applicants



«

4. Chief Admin. Officer
Defence Image Processing &Analysis Centre
CVD Complex. Delhi Cantt.

~New Delhi

, ..Respondents(By Advocate: Smt. Meenu Mainee)

QA-2649rXXM

Shri Ra] Singh
S/o Shri Mange Ram
R/o VIkas Nagor, Sainik Enclave
Part-il, H.Np.26, Kumhar Colony
New Delhl-59

^ ..Applicant^ (By Advocates: Shri M.L. Chawia Shrl G.D. Chawka)

Versus

1. Union of India through Secretary
Ministr/ of Defence
South Block, New Delhi

2. Joint Secretary (Trg) & CAO
Ministry of Defence
South Block, New Delhi

w
3. The Director

PMODIPAC
CVD Complex,
Delhi Cantt. New Delhi-10

4. Chief Admin. Officer

Defence image Processing & Analysis Centre
CVD Complex, Delhi Cantt.
New Delhi

(By Advocate: Smt. Meenu Mainee)

OA-3Q98/2Q04

1. Shrl Viresh Kumar ^ Biresh Kumar
s/o Shri Gulsher Singh
r/o R2-73, East Sogar Pur
Naia Par, BastI
f^lew Delhi-46

..Respondents



2, Shri AJay Raj
s/o Shrl Rom Kumar Yadav
r/o H.No.4, Durga Park
l>>iaslr Pur. New Delh)-45

(By Advocates; Shrl M.L. Chawla &Shri G.D. Chawla)

Versus

1. Union of India through Secretary
Ministry of Defence
South Block, New Delhi

2. Joint Secretary (Trg) & CAO
MInistr/ of Defence

^ South Block, New Delhi

3. The Director

PMO-DIPAC

CVD Complex,

Delhi Cantt, New Deihl-10

4. Chief Admln. Officer

Defence Image Processing S. Analysis Centre
CVD Complex, Delhi Cantt.
New Delhi

..Respondents
(By Advocate: Smt. Meenu Mainee)

OA-2850/2QQ4

Shri Rajender Kumar
S/o Shrl Pancham

R/o H.NO.R2F-700, Gall No.1
Raj Nagar-li, Pa lam Colony
New Delhl-45

..Applicant
(By Adwcates: Shrl M.L. Chawla S. Shri G.D. Chawla)

Versus

1. Union of India through Secretary
Ministry of Defence
South Bk^ck. New Delhi

2. Joint Secretary (Trg) &. CAO
I Ministry of Defer»ce
^ South Block, New Delhi



3. The Director

PMO-DIPAC

CVD Complex.
Delhi Cantt, New Delhl-10

4. Chief Admin. Officer

Defence Image Processing & Analysis Centre
CVD Complex, Delhi Contt.
New Delhi

(By Advocate: Smt. Meenu Malnee)
..Respondents

ORDER(ORAL)

As the issue raised is founded on common facts with an

identical question of law, these OAs ore being disposed of by this

common order.

2. At the outset, learned counsel for applicants forgoes his claim

for regularlzatlon, as projected in the OAs, with liberty to pursue this

with the respondents.

3, The casual workers, who have rendered eight to nine and a half

years of service, have a grievance as to payment of lesswages as per

the prescribed rates and also their utilization of sendees beyond

stipulated working hours and norvpoyment thereof. It Is also the

grievance that payments of weekty-offs and national holidays have

also not been paid to the applicants, interest is also claimed on the

aforesaid payments.



4. In the light of the fact that representations have been

preferred and the respondents, who are the custodian of records,

these OAs are disposed of with a direction to the respondents to treat

each OA as a supplementary representation on behalf of each

applicant, including the contentions raised therein for the respective

claim and dispose of the same after perusing the records as to the

working hours of the applicants and payment of wages at the

prescribed rates. The aforesaid consideration would culminate Into a

reasoned orderwithin a period offour months from the date ofreceipt

of a copy of this order. Consequences, If ensued, shall be paid to the

applicants thereafter within one month from the date of passing such

an order by the respondents. No costs.

5, Let a copy of this order be placed in each OA,

/sunil/

{ Shcnker Rc^u )
Member (J)

ff


